21.04.2025

PRE LOK ADALAT CAUSE LIST

GROUND FLOOR, ANCILLARY BLOCK,

HIGH COURT OF DELHI

PRE LOK ADALAT MATTERS AT 2:30 P.M.

CLICK BELOW TO JOIN THE VC:

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt16

ITEM
NUMBER

CASE NUMBER

PARTY NAME

CASES PERTAINING TO PRE-LOK ADALAT

1

10

11

12

13

14

15

MAC.APP.-969/2013

MAC.APP.-983/2013

MAC.APP.-572/2018

MAC.APP.-926/2019
CM APPL. 52683/2019

MAC.APP.-146/2023
WITH MAC.APP. 407/2023
MAC.APP. 147/2023
MAC.APP. 357/2023
MAC.APP. 271/2023

MAC.APP.-147/2023
WITH MAC.APP. 357/2023

MAC.APP.-271/2023
WITH MAC.APP. 357/2023
MAC.APP. 407/2023

MAC.APP.-357/2023
WITH MAC.APP. 147/2023

MAC.APP.-407/2023
WITH MAC.APP. 146/2023

MAC.APP.-354/2023
CM APPL. 37038/2023
CM APPL. 37039/2023

MAC.APP.-279/2024
CM APPL. 31894/2024

MAC.APP.-369/2024

MAC.APP.-379/2024

MAC.APP.-564/2024
CM APPL. 63516/2024
CM APPL. 3639/2025

MAC.APP.-567/2024

IFFCO TOKIO GENERAL INSURANCE CO LTD
V/s SH NAVEEN KUMAR MIGLANI AND ANR

ORIENTAL INSURANCE CO. LTD
V/s SHASHI NATHANI DEOLI ( KAVITA) & ORS

NATIONAL INSURANCE CO.LTD
V/s DHYAN SINGH RAWAT & ANOTHER

SHRIRAM GENERAL INSURANCE CO LTD
V/s PARMOD YADAV & ANR

THE NEW INDIA ASSURANCE CO. LTD
V/s SUBHASH SINGHAL AND ORS

THE NEW INDIA ASSURANCE CO. LTD
V/s SUBHASH SINGHAL AND ORS

VIHAAN SINGHAL & ANR.
V/s HARPAL & ORS.

SUBHASH SINGHAL AND ORS
V/s THE NEW INDIA ASSURANCE CO LTD AND
ORS

SUBHASH SINGHAL ANR ORS
V/s THE NEW INDIA ASSURANCE CO LTD AND
ORS

THE ORIENTAL INSURANCE CO LTD
V/s SH SHYAM BAHADUR GHARTI MAGAR &
ORS.

RELIANCE GENERAL INSURANCE CO. LTD.
V/s SMT. SULOCHANA DEVI AND ORS

NARENDRA NAGAR & ORS.
V/s ORIENTAL INSURANCE CO LTD

YOGITA DEVI & ORS.
V/s ORIENTAL INSURANCE CO LTD

THE ORIENTAL INSURANCE CO. LTD.
V/s IRAM WASIM & ORS.

KARU YADAV
V/s DALIP SINGH & ANR.

ADVOCATE NAME

PANKAJ SETH, M.TAIYAB KHAN

PANKAJ SETH, S D SINGH

RAKHI DUBEY, HEMANT KUMAR

ARUN YADAV, SURJAN SINGH
YADAV, TARKESHWAR NATH

DHARMENDRA SHARMA, NAVNEET

GOYAL

DHARMENDRA SHARMA, NAVNEET

GOYAL

NAVNEET GOYAL

THROUGH COURT

NAVNEET GOYAL, SUMIT GUPTA

ASHWANI KUMAR SONI

SUMAN BAGGA, YOGESH
SWAROOP

PRAMOD KUMAR SAH, RAJESH
KUMAR TRIPATHI

PRAMOD KUMAR SAH, RAJESH
KUMAR TRIPATHI

RAVI SABHARWAL

SHREY CHATHLY, SHUCHI SINGH

OTHER INFORMATION

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM

Listing Remarks:
AT 2:30PM


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt16

21.04.2025

16

17

18

19

20

21

22

23

MAC.APP.-571/2024
CM APPL. 64354/2024
CM APPL. 64355/2024

MAC.APP.-188/2025
CM APPL. 16317/2025

W.P.(C)-12556/2019

CM APPL. 51282/2019
CM APPL. 11890/2021
CM APPL. 13195/2021

MAC.APP.-519/2018
CM APPL. 22963/2018

MAC.APP.-136/2024
CM APPL. 13185/2024
CM APPL. 23964/2024
(CROSS OBJ.)

CM APPL. 27418/2024

MAC.APP.-456/2024

MAC.APP.-491/2024
CM APPL. 53675/2024

MAC.APP.-651/2024
CM APPL. 72471/2024

HIGH COURT OF DELHI
17.04.2025

SBI GENERAL INSURANCE COMPANY
V/s MEENA DUA @ MEENA KUMARI & ORS.

INDER MOHAN SHARMA @ INDER & ORS.
V/s TEJPAL (DRIVER) & ORS.

BALAJI CABLE INDUSTRIES FACTORY
V/s SURESH SINGH

ORIENDTAL INSURANCE CO LTD
V/s AHILYA SINGH @ AHILYA DEVI

THE ORIENTAL INSURANCE CO LTD
V/s RUKHSAR BI & ORS.

SH RAVINDRA
V/s GO DIGIT GENERAL INSURANCE CO. LTD.
AND ANR

LIBERTY VIDEOCON GEN INS CO LTD
V/s SMT SAVITA RAWAT & ORS.

VIPIN KUMAR & ORS.
V/s SATENDRA PAL SINGH & ORS.

PRE LOK ADALAT CAUSE LIST

SAMEER NANDWANI Listing Remarks:

AT 2:30PM

SHREY CHATHLY, MANISHA SINGH

JKA & ASSOCIATES, JATIN Listing Remarks:

AT 2:30PM

KISHORE RAWAT, R K TRIPATHI,
AJAY, PURAN PRATAP SINGH

ASHWANI KUMAR SONI, KRISHAN
KUMAR

PANKAJ GUPTA, SAMEER
NANDWANI

ASHWANI KUMAR SONI

ANSHUMAN BAL

REGISTRAR(LISTING)



